
Ii imlle, then ' agencHitaailO 
contlnu to nd th Ir aA"'~ 
o Small & Medium Newsp 
without any further Increa 

t .. 

3. Th St • Government may be 
kedto.8tth bu schedule In 

uch manner to facUit t th 
r qulr menta of the Sm II & 

dium e rs also. 

4. The facility of d p tch c;»f 
N w p r 'unCI r monthly 0-
count System of th rallw va 
given to ·N r Ag nci 
a and whom such a raqu t 
madebyth maubjactfofulfilm t 
of neee ry fo m lit s. 

• Since th dec Ion qf Small 
Medium newspapar m 
seal Industry would not be f 
ibl 80m of th rei v ' nt con-

C8 ions available 0 Small Seal 
Indu trl hould be extended to 
m II and medium n papars. 

8. Th availability of Io.n for te-
o 0 d-"'and equipment nd m -

chlnety for printing pre from 
th natlonali ed Bank on th 
co s Ional t rma I now 

v II bI to the n w printing 
p • be eon Id red by 
Ministry of FI 

7. The ex tlng ceilIng of R • 3S 
lakh m y be Incr to At. 80 
lakh 10 that Sman and Medium 
n wapapera could meet th Ir 
requirement of modem allon. 
Thl ceiling may be ralud and 
when the Govt. ra. th eel 
of th SSt units. 

8. State GOvemme 
quested to con 

uitable accommodation on . 
priority basis to the Small and 
,Medium N8WS~pers. 

9. UNI and PTI hould consld r 
extending their service at 
concessional rates to help Small 
and Medium N wspap ra to 
upplemant their modernisation 

effort • 

1q. The Stat Gov rnment may 
am nd the accreditation rules'to 
enable th Edlto of 8m II 
newspap ra at th Old. hqr • 
leve' to not accreditation. 

11. The. maintain statu quo r &rd. 
ing low-speed bulletin In regional 
language by AIR. 

Pub~ tlon of Compendium 

The Committee took note ofth fact that 
v rIou Govemment genet r provld~ng 
a number of conca slon If cllitia to th 
mall and m drum newspap f8. Many . 

newspapor of the e catagori r not 
aware of th .. facllhies. Th Com.rnltt 
ugg that the Ministry of Information & 

8ro dcutlng m y bring out periodically a 
Compendium of the conce IonalfacUltles 
ext nd~ to the Small and Medium newt-
papera 10 that even n wapapara published 
from th ~ mot comer of th country. 
awu of th ooncea ionalf cliitl available 
loth m .. 

(Eng/leh) . 

.. r Force 

391. SHRI CHHEDI PASWAN: WHlth 
PRIME MINISTER be pie .... to 

(a) Whethw' rvlcemenhav.formed 
a McUla,force reported In the Hlnduatan 
d ad Januwy &. 1991: 
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(b) if so, whether tho Gov mm nt pro- ar lik Iv to be provid d to th m? . 
. po to utili thi force again comun lism 

fellglou fundamentali m: 

(c) wheth r the Gov mment av re-
Iv d ny representation for granting ree-
nltion to th force; and 

(d) if 0. th p t en by the Gov-
mm nt In thl r gard? 

THE liSTER 0 STA t THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTERANDSTAT INTH MINISTRVOF 
I FORMATION AND BROADCASTING 
(SHRI SUBODH KANT H Y): ( ) Th 

vemm ot ha nth n it m thl 
ff . 

Lo uffer d by Cem nt Corpor 
tlon ~f Indl 

393. SHRIPYARELALKHANDELWA~ 
Will th PRIME MINISTER be pie to 

(b) No Sir, ther no such propo 1. tate: 

(0) No Sir. 

(d) Does not aris • 

[ Translation] 

F cllltl •• to Participant to Go Llb.ra-
tlon Mov ment 

392. SHRIPAYRELALKHANDELWAL: 
Will the PRIME MINISTER be pie sad to 
at Ie: 

(a) whether the Government have 
decided to provide facilitle to the participant 
of Goa Liberation Movement at par with 
freedom fighters; and . 

(b) f.80, thetimebywhJchth f.alitle 

(a) the total 10 suffered by Cement 
Corporation of India during th la th 
years, year .. wis ; 

(b) the details ther unit-wi and th 
reasons therefor: and 

(c) the action. taken In th matter? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KAMAL 
MORARKA): (a) to (c). A at tem nt glv n 
below. The 10 e were due to higher coat of 
inputs and lower availability of power. w n 
and coal, and also on account of high 
wages and heavy burden of Int8~ at nd 
depreciation du to New Projects. Th 
Company expects to end up the current y r 
1990-91 with cash profit. 




